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Payment pendency in MGNREGA

3191 KUMARI SELJA: Will the Minister of RURAL DEVELOPMENT be pleased

to state:

{a) the details of the number of pending cases of MGNREGA payments in the
last three years;

(b) the steps being taken by Government to ensure timely payments to
MGNREGA workers;

{c) whether the MGNREGA scheme is facing a stagnation of wage rates; and

{d) if so, the details thereof and the steps being taken by Government to address

the 1ssue?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH
TOMAR): (a) The Mahatma Gandhi National Rural Employment Guarantee Act
{(Mahatma Gandhi NREGA), 2005 1s a demand driven wage employment programme.
Hence, fund release to the States/UTs is a continuous and dynamic process and Central
Government 1s committed to making funds available keeping in view the demand for
work. The Ministry releases funds to the States periodically in two tranches with each
tranche consisting of one or more installments based on agreed to Labour Budget
{Persondays), opening balance, pace of utilization of funds, pending labilities of the
previous year, if any, overall performance and timely submission of requisite documents.
The Central fund released to States/UTs under Mahatma Gandhi National Rural
Emplovment Guarantee Scheme (Mahatma Gandhi NREGS) during the last three vears
indicating increasing allocation 1s given below:—

{" in crore)

Year 2016-17 2017-18 2018-19

Central fund released 43387.16% 55706.06% 60861 .42

*Including * 56268.00 lakh of failed FTOs of all NeFMS State/UT during financial year 2016-17

#ncluding ~ 136890.498 lakh deducted against wage expenditure on account of rejected transaction
amount credited back during financial vear 2017-18.

{(b) The Ministry has issued Standard Operating Procedure (SoP) on timely
payment process for direct payment into the account of beneficiaries. States/UTs have

been advised to generate pay orders in time. This has resulted in considerable
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improvement in the status of timely generation of pay orders leading to improvement
in actual time taken to credit wages in the workers account. During the current
Financial Year 2019-20 (as on 16.03.2020), around 96.55% pay orders have been
generated within 15 days from the date of closure of the Muster Roll at National Level.

(c) and (d) As per section 6{1) of Mahatma Gandhi National Rural Employment
Guarantee Act, 2005 (Mahatma Gandhi NREGA) the Ministry of Rural Development
notifies Mahatma Gandhi NREGA wage rate every year for States/UTs. To compensate
the Mahatma Gandhi NREGA workers against inflation, the Ministry of Rural
Development revises the wage rate every year based on Consumer Price Index for
Agricultural Labour (CPI-AL) published by Labour Bureau, Shimla for all States/UTs.
The wage rate is made applicable from 1st April of each Financial Year. State/UT-wise
notified wage rate for unskilled labourers under Mahatma Gandhi National Rural
Employment Guarantee Scheme (Mahatma Gandhi NREGS) for the current FY
2019-20 is given in the Statement.

Statement

State/UT-wise and year-wise wage rates as per (Gazetie Notification

Sk States/UTs Wage rate in ~ per day we.f
No. 1st April, 2019
1 2 3

1. Andhra Pradesh pil|

2. Arunachal Pradesh 192

3 Assam 193

4. Bihar 17

5. Chhattisgarh 176

6. Gujarat 199

1 Haryana 284

8 Himachal Pradesh - Nen-Scheduled Area 185

8a. Himachal Pradesh - Scheduled Area 231

g Jammu and Kashmir 189
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1 2 3
10, Jharkhand 171
11.  Karnataka 2409
12, Kerala 271
13, Madhya Pradesh 176
14, Maharashtra 206
15 Manipur 219
16, Meghalaya 187
17. Mizoram 2n
18 Nagaland 192
19, Odisha 1388
20.  Punjab 241
21.  Rajasthan 199
22, Sikkim 192
23, Tamil Nadu 229
24 Tripura 192
25 Uttar Pradesh 182
26, Uttarakhand 182
27.  West Bengal 191
28 Goa 254
29, Andaman and Nicobar I[slands

29a. Andaman 250
29b. Nicobar 264
30. Dadra and Nagar Haveli 224
31, Daman and Diu 22
32 LakShadweep 248
33,  Puducherry 229
34 Telangana 211




